
CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH 

0. A. No.060/00606/2014 & Date of decision: 04.04.2016 
M.A. No.060/00451/2016 AND 
O.A. No.060/00882/2014 

CORAM: HON'BLE MR. SANJEEV KAUSHIK, MEMBER (J). 
HON'BLE MR. UDAY KUMAR VARMA, MEMBER (A). 

O.A.No.060/00606/2014 

· 1. 11 FOD Karamchari Sangh, C/o Bahadur Singh Street No.17 /3, 
Guru Gobind Singh Nagar, Bathinda, Punjab 151001 through its 
General Secretary. 

2. Des Raj S/o Hoshiar Singh, P/Mate (Token No.173 ), C/o 11 FOD 
Karamchari Sangh, Bahadur Singh Street No.17 /3, Guru Gobind 
Singh Nagar, Bathinda, Punjab 151001. 

3. Kuldeep Singh. S/o Nand Singh, P/Mate (Tok.en No.407), C/o 11 
~ FOD Karamchari Sangh, Bahadur Singh Street No.17 /3, Guru 

Gobind Singh Nagar, Bathinda, Punjab 151001. 

O.A. No.060/00882/2014 

l. Vijay Kumar S/o Sh. Chatar Singh, P/Mate (Token No.177). 
2. Tej Singh S/o Sh. Bhan Singh, P/Mate (Token· No.315). 
3. Chet Ram S/O Sh. Mangal Chand, P/Mate (Token No.321). 
4. Harbans Singh S/o Sh. Nar Sin9h, P/Mate (Token No.293). 
5. Pritam Singh, S/o Ishar Singh, T/Ptr. (Token No.362). 
6. Dici Singh, S/o Sukhdev Singh, T/Mate (Token No.371). 
7. Hem Raj S/o Sh. Dal Chand T/Mate (Token No.373). 
8. Hardev Singh S/o Sh. Chand Singh, T/Mate (Token No.380) . . 
9. Jarnail Singh S/o Sh. Dharam Singh, T/Mate (Token No.403). 
10. Piara Singh, S/o Sh. InderSingh, T/Mate (Token No.437). 
11. Phool Singh, S/o Sh. Mohinder Singh, T/Mate (Token No.462). 
12. Shinder Singh, S/o Sh. Vir Singh, T/Mate (Token No.421). 
13. · Naib Singh, S/o Sh. Jang Singh, -T/Mate (Token No.492). 
14. Rajinder Kumar S/o Sh. Gurdev Singh, T/Mate (Token No.1502). 
15 . Darshan Singh, S/o Bakshish Singh, T/Mate (Token No.1562). 
16. Bahadur Singh, S/o Sh. Mukand Singh, P/Mate (Token No.575). 
17. Banwari Lal S/o Sh. Jabar Ram, P/Mate (Token No.278). 
18. Tansukh Ram S/o Sh. Bhagwan Ram, P/Mate (Token No.295) . 
19. Major Singh S/o Sh. Roop Singh, P/r'-1ate (Token No.308). 
20. Gej Singh S/o Sh. Nahar Singh, P/Mate (Token No.310). 
21. Karnail Singh S/o Sh. Gurcharan Singh, P/Mate (Token No.311). 
22 . Boota Singh, S/o Sh. Jagir Singh, P/Mate (Token No.312). 
23. Gobind Singh S/c Sh: Nikka Singh, P/~-1ate (Token No.314). 
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Krishna Prasad S/o Sh . Parmeshwar Prasad, P/Mate (Token 
No.336) .. 

Lila Singh , S/o Sh. Gurdial Singh, Cptr/Mate (Token No.349).· · 
Kaka Singh S/o Sh. Gurdev Singh, Cptr/Mate (Token No.350). 
Bhola Singh, S/o Chand Singh, Cptr/Mate (Token No.354). 
Shinda Singh; S/o Sh. Dalip Singh, T/Mate (Token No.372) . 
Bharpur Singh, S/o Sh. Mukand Singh, T/Mate (Token No.376). 
Golu Singh, S/o Sh. Puran Singh, T/Mate (Token No.387) . 
Gurnam Singh, S/o Sh. Ranbir Singh, T/Mate (Token No.389). 
Darshan Singh, S/o Sh. Kartar Singh, T/Mate (Token No.390). 
Guizar Singh, S/o Sh. Jagir Singh, T/Mate (Token No.393). 
Charan Singh; S/o Sh. Piara Singh, T/Mate (Token No.406). 

I 

Balbir Singh, S/o Sh. Inder Singh, T/Mate (Token No.416). 
Mangal Singh, S/o Sh. Hajura Singh, T/Mate (Token No.4;19). 
Kushal Singh, S/o Sh. Heera Singh, T/Mate (Token No.431). 
Jagir Singh S/o Sh . Chand Singh, T/Ma.te (Token No.375) . 
Mithu-.Siogh, S/o Sh. Karnclil Singh, T/Mate (Token No.433). 
Amar.Singh, S/o Sh. Samir Singh, T/Mate (Token No.434). 
Nachh.atte; Singh, S/o Hari Singh, T/Mate (Token No.436). 
Binder Singh,. S/o Pritam Singh, T/Mate (Token No.449). 
Narpal Singh, 5/o Sh. Bald'ev Singh, T/Mate (Token No.461). 
Satnam Singh; S/o Sh. Major Singh, T/Mate (Token No.468). 
Kaka Singh S/o Hajoor Singh, T/Mate (Token No.478). 

· Nachhatter Singh S/o Sh. Modhi Singh T/Mate (Token No.480). 
Baljit Singh, S/o Sh. Guizar Singh, T/Mate (Token No.481): . 
Karnail Singh S/o Atma Singh, T/Mate (Token No.486) . 
Jagaja Singh, S/o Sh. Dalip Singh, T/Mate (Token No.495). 
Mudrika Singh, S/o Sh. Haridwar Singh, PKR (Token No.574). 
Amarjit Singh, S/o Sh. Hardial Singh, T/Mate (Token No.1509). 
Sita Ram S/o Sh. Jagat Ram, T/Mate (Token No.l517). 
Baldev Singh, S/o Sh. Roshan Singh, T/Mate (Token No.l538) . 
Surjit Singh, S/o Sh. Hari Singh , T/Mate (Token No.l541). 
Balbir Singh, S/o Sh. Jagat Singh, T /Mate (Token No.l712). 
Vikram Prasad S/o Ram Rati Ram, P/Mate (Token No.281). 
Mangeja Ram, S/o Sh. Mala Ram, PiMate (Token No.303). 
Bansa Singh S/o Sh. Gagan Singh, Ptr./Mate (Token No.365). 
Charan Singh , S/o Sh. Kaka Singh, T/Mate (Token No.440) . 
Unish S/o Sh. Beli, T/Mate (Token No.1536): ' . . 
Bhola Singh, S/o Sh . Jagir Singh, C/Mate (Token No.342). 
Manjit Singh, S/o Sh. Gurcharan Singh, P/Mate (Token No.351). 
Seera Singh, S/o Sh. ·Bhagwan Singh, T/Mate (Token No.337). 
Gurbak:;h Singh, S/o Sh. Hamir Singh, T/Mate (Token No.344 ). . . 

Nacchatar Singh, S/o Gokal Singh, T/Mate (Token No.388). 
Biru Singh, S/o Sh. Budhu Singh,T/Mate (Token No.409). 
Raghubir Singh, S/o Sh. Jangir Singh, T/Mate (Token No.413). 

. Bikkar Sirigh, S/o Sh. Piara Singh, T/Mate (Token No.415). 
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Jagan Nath, S/o Sh. Barit Ram, T/Mate (Token No.424). 
Jai Singh, S/o Sh. Munshi Ram, T/Mate (Token No.451). 
Darshan Singh, S/o Sh. Gurdev Singh, T/Mate (Token No.463). 
Gyan Singh, S/o Ch~nd Singh, T/Mate (Token No.470). 
Nihal Singh, S/o Sh. Mahla Singh, T/Mate (Token No.471). 
Nachatter Singh S/o Sh. Bant Singh, T/Mate (Token No.477). 
Gurdeep Singh S/o Sh. Gurbax Singh, T/Mate (Token No.479). 
Gurmeet Singh, S/o Mohinder Singh, T/Mate (Token No.483). 
Gurjant Singh, S/o Sh. Pritam Singh, T/Mate (Token No.1508). 
Puran ·chand S/o Sh. Hardial T/Mate (Token No.1533). 
Sikander Lal S/o Sh. Gomana Ram, T/Mate (Token No.1534). 
Ashok Kumar S/o Sh. Gopi Chand, T/Mate (Token No.1542). 
Nasib Singh, S/o Sh. Jagtar Singh,.T/Mate (Token No.1544). 
Makhan Singh, S/o Sh. Jagir Singh, P/Mate (Token No.342). 
Sarwan Singh, S/o Sh. Shinder Sing.h, P/Mate (Token No.348). 
Jagmail Singh; S/o Sh. Bishen Singh,'T/Mate (Token No.368). 

' ' '' ~ - : ' . : .. '> ._,J ..,.., 

Gurjant Singh, S/o Sh. Kaharii Sih£fh,;1/Mate.,(Token No.374 ). 
Shinder Singh, S/o Sh. V~er:$ingh, T/Mat~ {Token No.421). 
Vishavnath S/crSh. SaraJParkasil,'''T/Mate (Token.No.438). 
Satpal Singh, S/o Mahinder Singh, T/Mate (Token No.450). 
SukhrajSingh, S/o Gurdev Singh, T/Mate (Token No.453). 
Darshan S.ingh, S/o Sh. Karnail Singh, .,T/Mate (Token No.478). 
Bikkar Singh, S/o Sh. Gurcharan'Singh.~ 1/Mate (Token No.1511). 
Jattan Ram, S/o Sh. Marru Ram,T/Mate:(Token No.l548). 
Harbans Singh, S/o Sh. Nahar Singh, ~/Mate (TokenrNo.293). 
Janta Singh, S/o Sh. Chur Singh, P/Mclte (TokenNo.;335). 
Nardev Singh, S/o Sh. Bikkar Si.ngh, J1~~"te .. ,(Token·No.1645). 
Mohan Singh, S/o Sh. Amar Singh, T/Mate·(Token;iNo.1644). 
Balbir Singh, S/o Sh. Jagat Singh, T/M'ate'(Tokeni'No.l712). 

All C/o 11 FOD Karamchari Sang~, .. 'Bal:l·adur ·Singh Street 
No.17 /3, Guru Gobind Singh Nagar; Bathinda, Punjab-151001. 

... APPLICANTS 
VERSUS 

. . 
1. Union of India through the Secretary to Govt. of India, Ministry of 

Defence (Department of Defence Production) Branch (Ord.) Pin-
908546, New Delhi. 

2. Secretary to Govt. of India, Ministry of Personnel, Public 
Grievances & Pension, Department of Personnel & Training, New 
Delhi. · 

3. Ordnance Factory Board through its Secretary, 10-A, S. K. Bose, 
Kolkata-70000 1. 

4. Office"-in .. Charge, AOC Records, Pin-900453, C/o 56 APO. 
5. Commanding Officer, 11 Field Ordnance Depot (FOD), Pin-909911, 

~---. C/o 56 APO . 
.-fi.• :·:~~i.:_:~~\ ••• RESPONDENTS 
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PRESENT: Sh . . Aseem Rai, counsel 'for the applicants. 
Ms. Nidhi Garg, counsel for respondents no.1, 2, 4 & 5. 

ORDER 

HON'BLE MR . . SANJEEV KAUSHIK, MEMBER (J):-

1. M.A. No.060/00451/2016 is allowed and additional documents 

appended as Annexure A-10 (Colly) are taken on record. M.A. stands 

disposed of accordingly. 

2. Learned counsel for the applicants submitted that the present 

OAs may be disposed of in terms of clarification issued by the 

respondents appended as Annexed as A-10 (Colly). Learned counsel 

appearing on . behalf of respondents does not oppose this prayer of 

counsel for the re$pondeqts; 
j·: .. . . .· ... <~:- · 

3. . Acco~dirig]y, the;· O·;A .. :Js; -~~i~.~~ed :.·6~:~~ The~··:re~pondents will 
'·. ' ."•. , ~-~- ,: .;<F 

decide the claim ·of the applicants e~p~ditiou.sly. 

v 

(UDAY KUMAR VARMA) 
MEMBER (A) . 

Date: 04.04.2016. 
Place: Chandigarh. 

;._, 
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(SANJEEV KAUSHIK) 
MEMBER (J) 
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